
Civil Criminal Total Civil Criminal Total Civil Criminal Total

(A) (B) (C = A+B) (D) (E) (F = D+E) (G = D/A * 100) (H = E/B * 100) (I = F/C * 100)

180 10 190 161 7 168 89.44 70.00 88.42

Civil Criminal Total Civil Criminal Total Civil Criminal Total

(A) (B) (C = A+B) (D) (E) (F = D+E) (G = D/A * 100) (H = E/B * 100) (I = F/C * 100)

220 86 306 236 148 384 107.27 172.09 125.49

REGISTRAR (JUDICIAL)

SUBORDINATE COURTS OF MANIPUR

Institution during the month Disposal during the month Case Clearance Rate (%)

SUPERINTENDENT: STATEMENT

HIGH COURT OF MANIPUR

AT IMPHAL

CASE CLEARANCE RATE IN THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF                                         

JULY, 2022

HIGH COURT OF MANIPUR

Institution during the month Disposal during the month Case Clearance Rate (%)


